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Printing of Statutory Warning on the 
Cigarette Packets

7082 SHRI N.E. HORO: Will the
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state:

(ai whether Government are aware 
that some cigarette manufacturers are 
contravening the statutory provision 
by printing the statutory warning in 
very small types in comparison to 
their trade mark on the cigarette 
packet? and advertisements and as a 
result of this, the statutory warning 
does not attract the attention of the 
user:-: i

(b) if so, whether Government 
will ask the manufacturers to print 
the statutory warning in the same 
bold types in which they print their 
trade marks on the packets and the 
advertisements; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRI NIHAR 
RANJAN LASKAR): (a) Yes.

(b) The Government of India have 
requested the State/UT Governments 
to ensure the proper implementation 
of the Cigarettes (Regulation of Pro­
duction, Supply and Distribution)
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Act, 1975 and the rules made there­
under so that the defaulters can be 
brought to book and suitably pun­
ished.

(c) Does not ari~r.

World Bank Credit subject to Com 
puterised Management

7083. SHRT B.V. DESAI; Will the 
Minister of RAILWAYS be pleased to 
state:

(a) whether the World Bank had 
indicated to the Indian Railways that 
unless it goes for a computerised 
management system and modern rail 
loco and other rail technology in large 
scale, credit for new railway projects 
would not serve the be.it interest of 
the organisation;

(b) if so, whether this was the out­
come of the visit which the Bank 
team had made and had discussions 
with the Railway experts:

(c) if so, what were the other 
observations made by the World Bank 
team;

(d) the reaction of Government to 
there observations; and

(e) whether the World Bank has 
approved aid for development or 
Railways?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA­
MENTARY AFFAIRS (SHRI MAL- 
LTKARJUN): (a) and (b). The World 
Bank Team which visited India 
during January-February. 1981 ob­
served during the discussions that 
there is need for establishing a 
modern computer based management 
information system for better manage­
ment of railway operations, but did 
not make the aid conditional on esta­
blishment of such a system.

(c) In the context of Railway’s
programme for accelerating the Pace
of electrification, the mission volun­
teered assistance for improving the 
technology of overhead equipment as

well as to uprate clcctri? lo-omo'tivc 
technology.

(d) The matter u under considera­
tion.

(e) World Bank’s decision for fur­
ther credit is still awaited.

Old Delhi and New Delhi Stations

7084. SHRI JAGDISH TYTLER: 
Will the Minister of RAILWAYS be 
pleased to state;

(a) whether any plans have been 
formulated by Government to reduce 
congestion at the Old Delhi as well as 
at New Delhi Railway Stations; and

(b) if so, thc detai]s thereof?

THE DEPUTY MINISTER IN T il" 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA­
MENTARY AFFAIRS (SHRI MAL- 
LIKARJUN); (a) Yes.

(b) To ease congestion at Delhi an'> 
New Delhi stations, the following 
works are being undertaken-.

Delhi Main Station:

(i) Construction of one passenger 
platform ha.s been completed in con­
nection with the conversion of Shah- 
dara-Saharanpur broad gauge line.

(ii) Lengthening of nine platforms 
to enable dealing with longer trains 
and allied facilities like setting up of 
stabling and washing lines have been 
approved in 1981-82 Budget.

(iii) Provision of allied facilities in 
connection with a second entry has 
also been approved in 1981-82 Budget.
New Delhi Station:

(i) Fruits, minerals and cem ent  

sidings have been shifted from New 
Delhi railway station to New Azadpur, 
Tughlakabad and Shakurbasti respec- 
tiely.

(ii) One additional island platform 
and additional washing and stabling 
lines have been provided.




